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L8

.’ a » P

The ledrned counsel Shri D.S.Prasad is

- preséent: on pehalf of: the applicant, For removel
 :odeefects,ﬂtbe(q§§eris adj9gpned to 22, 2.1996.
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2/8.3;.96 | S5hri M.L.Paswan, Regisvtrar I/c

iDefects have been removed. List

before the Bench for admission on 25,3.96,

( M.L.Paswan )

. SKS o 4 : - Registrar I/c
3/25:03.96 ' Counsel for the applicant : None.
a No one aptears for the ap;licant even after
. be ing called for the second t ime. Letk the 0.A, be 1lsted a
 for admission on 03.04.1996. | N u»
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5/29.10. 1996
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04 - 172/96

Counsel for the applicant: None.

None for the applicant today aléo.,This is“

a Division Bench matter amd may be adjourned sine die.

It may be placed before the Division Bench when it is

available. ;

(N.K . Verma)

No one @ppedrs. List this case on

12,11.1996 for/@admission.

| Member‘(A?‘

— .
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( D,PurReyastha ) ( K.D.Saha g

Member (J) Member_oﬁ

List on 6.12.96 for agmission,

A~
N
(V.N.Mehrotra)

Vice=Chairman

None appears even today.

The cacse is,dismissed for detault.

(D .Purkayastha)
Member(J)
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